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CRLMPN09418/2007In&
Petition(s) for Special Leave to Appeal (Crl)...200 7

(From the judgement and order dated 14/03/2007inCRLAN0.90/2004
of The HIGH COURT OF PAT N A)

BHUVANE SHWAR YADAV Petitioner(s)
VERSUS
STATEOFBIHAR &ORS. Respondent(s)

(For permission to file SL P)

Date:20/08/200 7 This Petition was called on for hearing today.

CORAM:
HONBLEDr.JUSTICEARIJITPASAYAT
HONBLEMR.JUSTICED.K.JAIN

For Petitioner(s) Mr. Akhilesh Ku m ar P a ndey,Adv.
Mr. Sudhan shu Sar an,Adv.
Ms. Ranja n a Nar ayan,Adv.
Ms. Shefali J ain,Adv.

For Respondent(s)

UPON hearing counsel the Court made the following
ORDER

Per mi s sion to file special leave petition granted.

Issue notice.

(Neena Verm a) (Vijay Aggarwal)
Court Master Court Master



